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certified by the Deputy Director. National Company Law Tribunal.

The Applicant Company undertakes to file with the registrar within 30

days from the date ofthe receipt ofthe order

11. Applicanl to publish notices about registration of the order and

minutes of reduction by the Registrar of Companics, Mumbai.

Maharashtra, in two Ne\aspapers namely 'Free Press Joumal' in

English and 'Navshakti' in Marathi. both having circulation in

Mumbai, within 30 days ofregistration

SCHEDULE

Form of Minutes

The Capital of Fischer Chemic Limited is henceforth Rs.17.20.000/-

(Rupees Seventeen Lacs Twenty Thousand only) divided into 1.72.000

Equity Shares ofRs.l0/- each fully paid up reduced from Rs.3.44,00,000/-

(Rupees Three Crore Forty Four Lacs only) divided into 34.40.000 Equity

Shares ofRs.10/- each effected by cancelling 32.68.000 Equity Shares ol'

Rs. l0/- each amounting to Rs.3,26,80.000/-. At the date of this

registation ofthis minute 1.72,000 Equity shares numbered 0l to 1.72.000

have been issued and are deemed to be fully paid up.

V. Nallasenapathy
Member (Technical)

B.S.V. Prakash Kumar
Member (Judicial)
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